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(b) Annual target for power generation is 
fixed in consultatIon With State Electricity 
Boards/Power Corporalicns/otber gene-
ratina agencies & tbe Planning Commission 
taking into account the power/energy 
demand, new capacity additicn progra-
mmes, maintenance programmes, etc. 
Annual targel for production of coal is 
fixed in consultatIon with the PlannlDg 
Commission taking IOtO account the coal 
demand from consuming sectors. p, wer 
and coal sector bave been reglslcrlng 
significant growth ID production dunog 
the Jast several years and tbe tempo will 
bo maintained cn a sustaincd basis, 

Spurious Mobil Oil 

2766. SHRI KAMLA PRASAD 
SINGH: win the MlDister of 
PETROLEUM AND NATURAL GAS 
be pleased to state : 

(8) whetber Delhi police busted a 
racket of seHlng spurious mobil 011 packed 
in tins of lnd,an 011 Corporation 
Ltd , etc., and 

(b) if so. the details thereof together 
with action taken in tbe matter'? 

THE MINISTER OF STATE OF 
THE MINISTRY OF PETROLEUM 
AND NATURAL GAS (SHRI BRAHMA 
DUTT): (a) Yes, SIC. 

(b) On 15.6.88 the Delhi Polace 
conducted raids at Sbivaji Park, New 
Patel Nagar and VilJage Dasharan where 
spurious oil were detected as being 
manufactured, packed and, sold UDder 
braod names of well-known Oil 
Companies. During these raid!, large 
quantities of spurious oils and mater ia 1 

% of Target Actual % or 
Target production Target 

100.0 154.50 154.20 99.8 

98.7 166.80 165.79 99.4 

98.5 183.50 179.75 97.9 

for manufacturing and packing tbem were 
seized, and three persons arrested by the 
Delhi Pollee. A case vide FIR No.205 
dated 15.6.88 u/s 420 IPC, 78/79 Trade 
mark Act, and 63 copy Right Act, has 
been registered at P.S Punjabi Bagb, 
Delhi. 

New Port for polymer import 

2767. SHRI BASUDEB ACHARIA: 
WIll the Minister of INDUSTRY be 
pleased to state' 

(a) whether tbe attention of 
Government has been drawn to tbe news 
item captiOned, "New Port for polymer 
import likely" appearing ID the 'Time oj 
India' of 8 June, 1988; 

(b) If so, whether Government are 
contemplating a separate port with 
modern facilities on the v.estern coast for 
Importing polymers; and 

(c) the details of Government's 
proposal 10 thiS r(gard? 

THE MINISTER OF lNDUSl RY 
(Sl-iRI J.VENGAL RAO) : (a) Yes Sir. 

(b) and (C) The proposaJ for settlDi 
up Ibe pOI t lermlDal faCIlities on .he 

Western Coast for handling petrochemlca's 
Jaw material Is at pre hminary staae of 
formulatloD. 

A,aiJabJJuy of Coal tn Orissa 

2768. SHRI SOMNATH RATH: 
WIll the M,Dlster of ENERGY be pleased 
to state: 

<a) whetber any attfmpt bas beeD 




